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Andhra Pradesh, Karnataka, Madhya 
Pradesh, Maharashtra and Orissa are 
the party States in respect of disputes 
relating to the Godavari Basin while 
Gujarat, Madhya Pradesh, Maharash­
tra  and Rajasthan are concerned w'ith 
th i Narmada Water Dispute. The dis­
putes relating to the Narmada and 
Godavari waters are at present before 
the Tribunals for adjudication.

Seven major and one medium irriga­
tion schemes are in the Basins com­
mon to Bihar and West Bengal. An 
ofRcia] level understanding for these 
projects which are in the Ajoy, Maha- 
nanda, Subarnarekha and Damodar 
Basins has been reached. This is being 
examined in consultation with the Siate 
Governments as it involves the use and 
development of Damodar Waters which 
is under the purview of the Damodar 
Valley Corporation under the Damodar 
Talley Corporation Act, 1948 and im­
pinges on the provisions of the Act.

Five major and five medium pro­
jects are in the Yamuna Basin. Avail­
ability and sharing of waters of the 
Yamuna are being examined in con­
sultation with the State Governments 
of Haryana, Himachal Pradesh, Rajas­
than, U ttar Pradesh and Delhi Admi­
nistration.
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Clearance of Thein Dam Project 
across the Ravi is pending for a deci­
sion with regard to the sharing of 
costs and power benefits. The matter 
is being pursued with the concerned 
State Governments of Himachal Pra­
desh, Jammu & Kashmir, Punjab and 
Rajasthan.

Bahuda Stage-II Project of Orissa in 
the Bahuda Basin which is common to 
th6 States of Andhra Pradesh and 
Orissa is under discussions between 
the Officers of the two States.

Attempts are being made to resolve 
all the disputes except those relating 
to Narmada and Godavari by mutual 
discussions.
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